IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 03.07.2026

‘ Notified
. B e ) v Court]amount
.JApplicant i i Fee |Jto be

‘ paid

1 |K.K.BHUYAN |46442/2026(03.07.2026 [WP(C)/4183/2025 [10 | c |
2 |6 roUT 146454/2026(03.07.2026 |ABLAPL/7194/2026 |10 | c |
3 |S.K.BEHERA [46491/2026(03.07.2026 |WP(C)/23322/2025 |10 | c |
4 |S.K.ROUTRAY [46492/2026(03.07.2026 |WP(C)/23322/2025 |10 | c |
5 |R.K. SAHU [46502/2026(03.07.2026 |WP(C)/19179/2026 |10 | c |
6 |P.K.DAS |46512/2026|03.07.2026 |CRLMC/5669/2025 |10 | c |
7 |K.SRHOO 146520/2026|03.07.2026 |CONTC/3400/2026 |10 | c |
'8 |H.K.PANDA |46521/2026|03.07.2026 |CMP/853/2026 0 | c |
9 |A.MOHANTY |46523/2026(03.07.2026 |CMP/853/2026 0 | c |
10 |K. NAYAK  |46525/2026(03.07.2026 |WP(C)/18941/2026 |10 | c |
11 |P.K.RATH  [46527/2026(03.07.2026 |CRLMC/2399/2025 |10 | c |
[PRATAP ' ' ‘ ‘

12 |CHANDRA 46530/2026(03.07.2026 |CRLMC/1639/2026 |10 c

CHHINCHANI

13 |B.K.MISHRA [46531/2026|03.07.2026 |CRLA/1160/2024 |10 | c |
14 |B.M.SARANGI [46541/2026(03.07.2026 |[WP(C)/19524/2026 |10 | c |
15 |A. SUHAIL |46545/2026(03.07.2026 |WP(C)/17672/2026 |10 | c |

16 ;isiéA 46547/2026 (03.07.2026 WP (C)/19243/2026 |10 c

17 o 46548/202603.07.2026 (WP (C)/10970/2026 |10 c
18 [B. DAS 146559/2026(03.07.2026 |JCRLA/45/2023 0 | c
19 |P K JENA  |46575/2026/03.07.2026 |[WP(C)/22738/2010 |10 | U
20 |K.NAYAK |46577/2026(03.07.2026 |ABLAPL/6782/2026 |10 | c |
21 |K.NAYAK 146580/2026(03.07.2026  |ABLAPL/6759/2026 |10 | c
22 |P K LENKA |46584/2026(03.07.2026 |WP(C)/13489/2025 |7 | v
23 |P K LENKA |46586/2026(03.07.2026 |WP(C)/13488/2025 |7 | v
24 |S.K.MOHANTY [46595/2026(03.07.2026 |WP(C)/17149/2026 |10 | c |
' ' 2.00,3*%2 ‘

25 |K C RANA  |46596/2026(03.07.2026 |ABLAPL/6695/2026 |10 download [U

copy

26 |P K MISHRA |46600/2026(03.07.2026 |CMP/877/2026 0| oo
27 |P K JENA  |46605/2026/03.07.2026 |CRLMC/2682/2024 |10 | v
28 |S.SUNANDINTI [46606/2026|03.07.2026 |WP(C)/24968/2024 |10 | c |




29 |s SAMAL 146607/2026(03.07.2026  |CRLMC/1319/2026 |10 | v
‘30 E:MOHANTY ‘46613/2026‘03.07.2026 WP (C) /10970/2026 ‘10 ‘ ‘c ‘
31 |M R PADHI |46614/2026(03.07.2026 |WP(C)/19428/2026 |10 | R
32 |S.K.RATH  [46615/2026(03.07.2026 |WP(C)/16676/2026 |10 | c |
33 |M R PADHI [46616/2026(03.07.2026 |WP(C)/19362/2026 |10 | v
34 |M R PADHI [46617/2026(03.07.2026 |WP(C)/19190/2026 |10 | v
35 imapargy |46619/202603.07.2026 (WP (C)/19427/2026 |10 U

36 o aemy  |46622/202603.07.2026 WP (C)/19402/2026 |10 U

37 |aimaparny |26623/2026(03.07.2026 WP (C)/19856/2026 |10 U

38 |M R PADHI  |46629/2026|03.07.2026 |WP(C)/19395/2026 |10 | SR
39 |C R MISHRA |46630/2026|03.07.2026 |WP(C)/8441/2026 |10 | SR
40 |B.K. DAS  |46633/2026/03.07.2026 |WP(C)/19435/2026 |10 | c |
41 |A. MOHANTY [46634/2026(03.07.2026 |WP(C)/19164/2026 |10 | c |
42 |P. SAHOO  [46637/2026(03.07.2026 |[WP(C)/13723/2026 |10 | c |
43 |S.B.UDGATA [46642/2026(03.07.2026 |CMP/1041/2026 0 | c
44 |G B PARIDA |46645/2026(03.07.2026 |WP(C)/8520/2026 |10 | c
45 |S.K.SAHOO [46646/2026(03.07.2026 |ABLAPL/5557/2021 |10 | c |
46 |H.K.MOHANTA |46647/2026(03.07.2026 |CMP/1036/2026 0 | c
47 |A.K.ROUL  |46654/2026/03.07.2026 |CRLMA/66/2026 0 | c
148 |D SAMAL |46656/2026(03.07.2026 |WP(C)/18958/2026 [10 | c |
49 |A K JATI  [46661/2026(03.07.2026 |WP(C)/19841/2026 |10 | c
50 |D sSAMAL 146663/2026(03.07.2026 |WP(C)/18926/2020 |10 | c
‘51 EEEAPATI ‘46664/2026‘03.07.2026 WP (C) /18926/2020 ’10 ‘ ‘c ‘
52 |D PALAI 146667/2026(03.07.2026 |[WP(C)/17690/2026 |10 | c
53 |P K DAS 146668/2026(03.07.2026 |CONTC/3477/2026 |10 | c
54 |B.K.DAS |46671/2026(03.07.2026 |ABLAPL/7217/2026 |10 | c |
55 [KR JENA 146676/2026/03.07.2026 |ABLAPL/7195/2026 |10 | c |
56 |J.P.KAR 146682/2026(03.07.2026 |[WP(C)/1373/2014 [10 | c |
57 |K N SAHOO [46687/2026(03.07.2026 |0JC/12763/1999 |10 | v
58 |P K BARIK |46688/2026(03.07.2026 |0JC/6563/2000 0| v
59 |K N SAHOO [46689/2026(03.07.2026 |0JC/5928/1995 0| v
60 |B SAMAL 146690/202603.07.2026  |[WA/113/2022 0| v
61 |D PATTANAIK|46695/2026|03.07.2026 |WP(C)/25604/2012 |10 | v
62 |T.K.NAYAK [46696/2026|03.07.2026 |WP(C)/17405/2026 |10 | c |
63 |S.K.SAHU  [46697/2026|03.07.2026 |WP(C)/17834/2026 |10 | c |
64 |S.NAYAK 146699/2026(03.07.2026  |[WP(C)/18782/2026 |10 | c |
65 |Y DAS 146700/2026(03.07.2026  |CRLREV/438/2026 |10 | o
66 |T.K.NAYAK |46702/2026(03.07.2026 |[WP(C)/13435/2026 |10 | c |
67 |A MISHRA  |46703/2026|03.07.2026 |CMP/924/2026 0 | o
68 |K N SAHOO |46704/2026|03.07.2026 |CRLMC/2785/2025 |10 | o




69 |P K MOHANTY [46705/2026(03.07.2026 |CRLMC/1468/2026 |10 | v
70 |S.K.SAHU  [46706/2026(03.07.2026 |WP(C)/26306/2025 |10 | c |
71 |c R NAYAK |46707/2026(03.07.2026 |WA/2579/2024 0 | o
72 |C R NAYAK [46708/2026(03.07.2026 |WA/1990/2024 0| R
73 |B DAS 146709/2026(03.07.2026  |[WP(C)/19316/2026 [10 | v
74 |B DAS 146712/2026(03.07.2026  |[WP(C)/19319/2026 [10 | v
75 |G R PATRA  [46713/2026(03.07.2026 |ABLAPL/7310/2026 |10 | v
76 |G R PATRA [46714/2026(03.07.2026 |ABLAPL/1873/2026 |10 | u |
S S
‘77 ‘SAMANTRAY ‘46716/2026‘03.07.2026 WP (C) /8441/2026 ‘10 ‘ ‘U ‘
78 |D PATTANAIK|46719/2026(03.07.2026 |FAO/715/2026 110 | U |
79 |A SUNDARAY [46721/2026(03.07.2026 |CMP/877/2026 110 | U |
80 |K K NATH  [46724/2026(03.07.2026 |[WP(C)/19286/2026 |10 | S
SANTOSH
81 | mm pacy |46725/2026(03.07.2026 |ABLAPL/7208/2026 |10 c
82 |A C MAHALI [46727/2026(03.07.2026 |[WP(C)/12899/2026 |10 | U |
3.00,
SUVENDU
CE 46728/2026/03.07.2026 |WP(C)/15192/2012 |7 ggg.oo U
HIMANSHU
84 |iivmm mhoL |46730/2026(03.07.2026  |ABLAPL/7319/2026 |7 U
85 giE?J KUMAR |16732/2026 (03.07.2026  |ABLAPL/7325/2026 |7 U
86 %ﬁE?J KUMAR |1 6933/2026(03.07.2026  |ABLAPL/7324/2026 |7 U
HIMANSHU
87 |eumar pHop |46734/2026(03.07.2026 |CRLREV/439/2026 |7 U
88 giggJ KUMAR |1 6736/2026 (03.07.2026  |ABLAPL/7307/2026 |7 U
89 fiE?J KUMAR |1 6738/2026 (03.07.2026  |CRLMC/1921/2026 |7 U
90 ﬁisgéA 46739/202603.07.2026 |WP(C)/2528/2026 |10 C
91 |S.MOHRANA [46740/2026(03.07.2026 |WP(C)/15753/2026 |10 | c |
92 |P NAYAK 146755/2026(03.07.2026  [WP(C)/27070/2023 |10 | U |
‘93 ‘U.K.PANDA ‘46756/2026‘03.07.2026 BLAPL/5048/2026 ‘10 3522;f;§s ‘
94 |s S JENA  [46757/2026(03.07.2026 |CMP/632/2021 110 | U |
95 |S S JENA  [46758/2026|03.07.2026 |CMP/720/2020 110 | U |
96 |P N NAYAK [46759/2026(03.07.2026 |WP(C)/15725/2023 |10 | U |
97 |J DASH 146760/202603.07.2026  |WP(C)/23919/2023 |10 | U |
98 |S K NAYAK [46762/2026|03.07.2026 |RFA/159/2007 110 | U |
99 |R K BEHERA [46763/2026|03.07.2026 |FA/50/1949 110 | U |
100 |S S JENA  [46764/2026|03.07.2026 |CMP/814/2023 110 | U |
1101 |D BISWAL 146765/202603.07.2026  |[WP(C)/12987/2009 |10 | U |
1102 |D BISWAL 146766/202603.07.2026  |WP(C)/746/2005 110 | U |
103 [P MUDULI ~ [46767/2026(03.07.2026 |[WP(C)/12128/2016 |10 | S




104 R K BARIK |46768/2026|03.07.2026 |[MATA/212/2026 0 | R
1105 |S K SAHU  [46769/2026(03.07.2026 |[WP(C)/14759/2026 |10 | v
106 |S K SAHU  [46771/2026(03.07.2026 |WP(C)/14583/2026 |10 | R
1107 |s K SAHU  [46772/2026(03.07.2026 |WP(C)/14578/2026 |10 | v
108 |S K SAHU  [46774/2026(03.07.2026 |WP(C)/14580/2026 |10 | R
109 |s K SAHU  [46775/2026(03.07.2026 |[WP(C)/18359/2026 |10 | R
1110 |S K DAS 146776/2026(03.07.2026 |WP(C)/15351/2025 |10 | v
111 |J P KAR 146777/2026(03.07.2026 |[WP(C)/1919/2026 |10 | u |
112 |A SUNDARAY |46778/2026|03.07.2026 |CRLMC/1738/2026 |10 | v
113 |S P SAMANTA [46779/2026|03.07.2026 |CRLMC/1975/2026 |10 | u |
114 |S P SAMANTA [46780/2026(03.07.2026 |ABLAPL/1331/2026 |10 | v
115 N K ROUT  |46781/2026(03.07.2026 |FAO/389/2026 0 | SR
116 D BISWAL  |46782/2026|03.07.2026 |WP(C)/19155/2026 |10 | SR
117 |[B RANA 146783/2026(03.07.2026 |WP(C)/15528/2026 |10 | SR
118 |D BISWAL  |46784/2026|03.07.2026 |WP(C)/18724/2026 |10 | SR
119 N K ROUT  |46785/2026(03.07.2026 |FAO/407/2026 0 | SR
1120 M ROUT 146786/2026(03.07.2026  |ABLAPL/6710/2026 |10 | o
1121 |J SAHOO 146787/202603.07.2026 |[RSA/241/2026 0 | v
1122 |PC DASH |46788/2026(03.07.2026 |ABLAPL/11321/2025[10 | c
1123 [B.DAS 146789/2026(03.07.2026 |CRLMC/764/2026 |10 | c
| | | Total 11203

N I C (Software Team)




